
69 Written Answers SRAVANA 14, 1899 (SAKA) Written Answers 70
(b) With effect from 1st January, 

1977 (not from 1st July, 1977) general 
insurance business of companies with 
paid-up capital of Rs. 10 lacs and over 
is placed direct with the general insurance* 
companies on “ gross premium less com
mission" basis and no commission is 
payable in respect of such business to 
any agent.

(c) No, Sir. In the assessment of the 
general insurance industry, agents in 
respect of hig blocks of business were, 
by and large, mere nominees and their 
appointment let to the malpractices of 
rebating and tax evasion. The change
over to “ gross premium less commission” 
basis in respect of such business is intended
I combat these malpractices.

(d) Does, not arise.

Proposals given by Government to 
Industrialists to keep the prices down

6-ing. SHRI Y A S flH A V r BOROLEJ: 
Will the Minister ol COMMERCE AND 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state:

(a) whether along with the advise 
and warning given from time to time 
to the traders to behave in keeping the 
prices down, any roncrete proposal or 
programme has also been given to them 
to work upon;

(b) if so, the nature of such proposals/ 
programme; and

(c) action, if any, taken by the traders 
in that behalf?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA
RIA): (a) to (c). Steps have been token 
through the associations of industry to 
stabilise the pricca of a few essential com
modities and to curb malpractices in* 
dulged in by traders.

On the persuasion ot the Government, 
the Cement Manufacturers Association 
have directed their dealers to display the 
prices and stocks of cement. The associa
tion had also told their dealer* that 
their deal ership would be cancelled in 
case they were lound to be selling cement 
at hgher than the controlled prices and 
indulging in any other mal-practices. 
The Vanaspati Manufacturers Association, 
apart farom reducing the prices of 
vanaspati, have asked their dealers to 
displaethe prices and stocks of vanaspati. 
The dealers have been warned that their 
dealerships would be cancelled in case 
they were found overchaiging or resorting 
any unfair trade practices. The availa
bility position of vanaspati has eased con
siderably, its prices is showing a softening 
trend, and there is some improvement in 
the availability of cement.

Similarly the tea planters and packers 
have been persuaded to bring down 
the price of tea. It has also been possible 
to ensure that adequate quantities of tea 
are brought for offer at tea auctions as a 
result of which the prices have come 
down considerably. Prices of certain 
industrial articles like tyres and tubes 
etc., have also been maintained at tlu* 
existing level through discussions.

Closure of Small Gold Jewellery shops

6*io. SHRI B. K. NAIR: Will the 
Minister of FINANCE AND REVENUE 
AND BANKING be pleased to slate:

(a) whether he is aware that enforce
ment of conditions relating to minimum 
turnover and consequent cancellation of 
licences have resulted in the closing down 
of a large number of small gold jewellery 
shops and loss of employment to the 
workmen employed therein; and

(b) if so, whether Government propose 
to re-examine the whole question, renew 
the licences and revise the scheme by fixing 
different rates of turnover to rural areas, 
small towns and big cities /

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H- M. PATEL) : (a) and (b). The 
minimum turnover for the renewal 
of a gold dealer's liccnce, is an aveage of 
50 gm*. per month during the preceding 
ycai. However, in unavoidable circums
tances such as droughts etc. Collectors 
of Central Excise have the discretion to 
lower the minimum suitably. In indivi
dual cases also Collectors may accept 
a lower turnover in genuine cases such as 
prolonged illness of the proprietor or 
partner etc. Having regard to the total 
number of gold dealers’ licences that are 
renewed every year, the number of 
non-renewals due to lower turnover cannot 
b<* considered as large. The shops which 
have a very low turn-over, are alto un
likely to be able to provide employinrn t 
to workmen.
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Indian Trade Service

6313. SHRI KALYAN JAIN : Will 
thr Minister of COMMERCE AND CI
V IL  SUPPLIES AND COOPERATION 
hr pleased to state:

(a) whether a proposal to form a 
service known as Indian Trade her vice 
was approved by Government;

(b) if so, the position at which the 
matter stands at present;

(c) the reasons for the inordinate delay 
in constituting the service; and

(d) whether Government are aware of 
the extreme disappintment of the Officers 
concerned in regard to the apathy shown 
in the matter/
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AND C IV IL  SUPPLIES AND CO 
OPERATION (SHRI MOHAN DHA- 
R IA ): (a) to (d). Government have 
decided to constitute a Central Trade 
Service for the personnel of Import Ex
port Trade Control Organisation. A 
notification to that effect has been issued 
on 3rd August, 1977.

Core Sector Service

6313. SHRI SRIBATCH A D IG A L  : 
Will the M n iu er 'f  FIN AN CE AND 
REVENUE AND BANKING be pleased 
to sute:

(a) whether there is any proposal
under Government's consideration to
create a ‘Core Sector Service' to selec 
officers from the Government service lo 
hold excucutive posts in public sector 
undertakings; and

(b) if so, thr details thereof?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) and (b). 
Government havr received proposal for 
manning of public enterprises by the 
formation of a Central Pool of officers. 
According to this proposal, thr existing 
Industrial Management Pool officers 
could form a nucleus and additions to t ''is 
Pool could be made by a systematic 
screening and selection from amongst the 
existing potential within the public en
terprises, as also from amongst the private 
scctor companies and public services. 
The proposal is being considered.

Asset* and Liabilities declared by 
Irrigation Minister of Karnataka

6314. SHRI S. NANJESHA GOWDA: 
Will the Minister of FINANCE AND 
RPjVENUE AND BANKING be pleased 
to state:

(a) the assets and liabilities declared 
by the present Irrigation Minister of 
Karnataka, Shri H. C. Srikantiah, by 
his wife, daughters and sons-in-law in 
the income tax returns filled by them 
during the years 1974-75, 1975-76 and 
*976-77»

(b) whether the assets declared by them 
were found to be disproportionate to their 
known incomes; and

(c) if so, the action taken or proposed 
to be taken?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) The Weaith-tax
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